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ECREISE
(&FeroT 7gg T9)

rereeTaTe, 21 S99, 2026

FT.3T. 354(37).— oo Ater=am, 1989 (1989 =T 24) it &1 20A Ft IT-4TT (1) FIT Ta< orf<rat
T TART 2 g0 (5 oRr 36 AR g7 @7 8 ), Fea T GhT, A0 TS g, TF AT & 91
AT ATLAT & FerT F Frora i, e Torer qRsET 727q “HHame |, 422 % #1997 .47, 619/20-22
U HETTS T TS & 19 T2 S0 T 1 A7 ST AL T TST 6 FHIHATST o7l & ATHATIE HEo
& ST, H=dTg AW § R g, % fAoures & o sraead g, 7 SqE g, UHT i T STTERger FE F7 ST
TR AT AT B

Fre oft =Teh, ST 3 S[TH o &= T@dT €, 98 39 ATSE=AT & TSI § Y19 i arrg 9 99 (30)
3T T srafer % fiaw, S AT =aw 6 g 20D H 3T-4TT (1) F Said, ST 327 & o0 I G 6
FTATEIT ST ITANT 9T AT AT T FL qHT 2

497 GI/2026 (1)
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ST UHT AT HeqT TTIEERTE, ST TToTed HE SATerahTel, TETIEH 1 e &9 § T&qa 1 STToat qafw
SEH AT o ST T ®9 & Sffehd 6T STTUI| T&TH TSI, STIi ToTed Hed STTerehiet, Tarqed sdi<r
FIA AT AR 1 AT & & TTAT FIAT STHEAT F ATEAT F GAATS FT ATEL TG FHT 37T THT
U STy &7 G % TATG a9T T AU F oIy qerq qrfaawrt (CALA) ZTRT saeds qHeit ST
FTAT ForeT ofY Srfa s STt= & SUeid, SaeT ETXT U Sa =it &7 Tahd ST2rar sTedidhd F¥ ddT gl

s T sraer sifaw grm

TTLAT

3 rferferare &t emeT 20(D) FT IT-ITT (ii) F AT I ST Fq TAT FTrerTr grer A waw

TH ATERAAT & AT A ATAT GIH T I TTSATY T T [Aa0r3aered g TAT Togeh ATh T8
T (CALA) % ST FEATAT | IAHT AGATRA HT Tl gl

FTERIgYT § SAAT T fAa<or; a6 . 422 F T U q2F SO0 I #7 (4|7, .67 619/20-22 9%

HSTTS T4 ATS & &1, ITH ST, AT, HSA qrHAhIE, ST FITHATST H UHE 7.588 &=

" | LP Sy. . g s | o sfargr TR T AT IYINT FT €T
5. AT | T | S &
EEREIRIET]
1 | 3887 | 154-1 G.W | stfafa 0.365 s Fo
2 | 3886 | 154-1 G.W | stfafa 0.552 it T ST Fo
AIGHT
3 | 3888 [154-1,155:4 | GW | SR | 0.40 AT AT 1
AIIHT
TAHAT
4 | 3889 | 154-1 Gw | sfafaf 0.293 sz Ffr
AT
o Jae
5 | 1455 | 155-5 G.W | st 0.015 T/ Fo
152-1,153-1, e
6 | 1465 GW | faffy | 0459 Bk i
155-5,155-6 HeATEH
0.109 e e
7 | 1524 | 153-3 GW | SR / i
STHATHT
0.191
8 |1516 | 153-1 GW | SRR A g Fr
>
0.179 fipqea,
9 | 1509 | 153-1 GW | SRR il / Fr
>
0.08 e A
10 | 1497 | 152-1 G.W | sttt AT/ Fo
0.172 FTHET
11 | 1523 | 152-1 G.W | sifafa THAR FiO
RELEEINES




[T &% 3(ii)]

HILT =T TSI AT

0.003 AT AT/
12 | 1537 | 152-1 G.W | shfafy FO
0.1
13 | 1518 | 151 GP EECaRd] TH Fear HHA e dT
0.009
14 | 1394 | 158-1 G.P TR FAT FAAT
0.037 T Ty
15 | 1490 [159-3B-1 G.W | stmafe ! Fo
ATIH
159-3A,159- 0.318 e
16 | 1492 G.wW | shmfafe il / Fio
3B-2 THATAY
0.093 T,
17 | 1438 | 159-2 G.wW | shmfafa il / Fio
)
0.3
18 | 1431 | 149-1 G.P rearal Frferarer Frferarer
0.005
19 | 1489 | 149-2 GP | #&ra T T
0.006 T AT,
20 | 1488 | 150-1A G.W | shmfafe / Fo
0.353
21 | 1410 | 148 G.P EEEEA] T qfa T gfy
0.056
22 | 1403 | 145-3B G.P LT T qfa T gfy
0.267 REGEL
23 | 1399 | 145-3A G.W | shmtafe ST/ FiO
IEEEREY
0.235 Taafa,
24 | 1396 | 166-2 G.wW | shmfafa AT / T
AT i
0.019 T T
25 | 1402 | 144-4D G.W | sty - A Fr
0.391 oot TS
26 | 1368 | 144-4A G.W | shmtafe “ / FiO
RSNERI
144'2,144'3, 0 005 qa—q—l—crl'
27 | 1360 |144-4F 144- G.w | sfrafaf ' GREIRLE=:1] e
4G AT A
0.21 FEhIST AIIFAT
28 | 1342 | 144-4E G.W | shmfafe FO
[AFATIT
0.272 TETAT A THIT
29 | 1274 [144-2,144-4B | G.W | stmfafa R Fo
0.233 T AT
30 | 1315 |143-8,143-9 G.WwW | shmfafa ' EIRREEH o




THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

0.266 HTY
31 | 1286 | 144-1A GW | safafa FOfd/ Fo
T THAT
0.57
32 | 1243 | 167-1 GW | stfafa FHTAT AT O
167-1, 0.027 ‘ .
33 | 1189 G.D | stfaf o AT AT o Y AT
167-2,168-2
0.093
34 | 1179 | 168-1 G.P T ENEEIC ENEEIC
0.152 Tt T,
35 | 1186 | 169-6 GwW | safafy ¢ ! F
SIGIER R
169-1,169-14,
JoAT
169-2,169-3, 0.333
36 | 1087 G.w | sfrafafa LREEICIRET] Fio
169-4,169-5, S
169-7,169-8
0.016 EE
37 | 1034 | 170-1 G.w | sfrafafa TTHFE/ Ffo
0.08 ST ST/
38 | 1042 | 172-2 G.WwW | shafafy 5 i
0.196 At 7o
39 | 951 | 171 G.W | stfafa TS / TAES FO
AT
0017 STAT g/
40 | 1025 | 172-2B172 G.W | stfafa ' EETAE] Fo
172-2C,172- 0.005
41| 1009 oW | daRf ST ey i
2D AT
0.011 et et
42 | 935 | 171 GW | sttty ATERTEAT/ Fio
TR ATATLS
0.073 AT
43 | 1379 | 166-2 G.W | st LRECRIECERT] FiO
AT g
44 | 887 | 134-1 G.P EEEK] 0.022 EELEARAI TR
Total 7.588

[®T. €. RSP/Gazette/20A/LC.No.422/BZA-VSKP/BZA]
AT FHTT, e /H/smeuady
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MINISTRY OF RAILWAYS
(South Central Railway)
NOTIFICATION
Secunderabad, the 21st January, 2026

S.0. 354(E).— In exercise of the powers conferred by sub-section (1) of Section 20A of the Railways Act,
1989 (24 of 1989) (hereinafter referred to as the said Act), the Central Government after being satisfied that for the
public purpose, the land, the brief description of which has given in the schedule annexed hereto, is required for the
execution of The Special Railway Project namely, “Construction of Road Over Bridge in Lieu of Level Crossing (LC)
No. 422 at Km.619/20-22 between Medapadu station yard” in G. Medapadu Village of Samalkot Mandal in Kakinada
District in the State of Andhra Pradesh, hereby declares its intension to acquire such land.

Any person interested in the said land may, within a period of thirty (30) days from the date of publication of
this notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose
under sub-section (1) of Section 20D of the said Act.

Every such objection, shall be made to the Competent Authority, namely, Revenue Divisional
Officer, Peddapuram in writing and shall be set out the grounds there of and the Competent Authority Revenue
Divisional Officer, Peddapuram shall give the objector an opportunity of being heard, either in person or by legal
practitioner and may. After hearing all such objections and after making such further enquiry, if any as the Competent
Authority for Land Acquisition(CALA) thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority for Land Acquisition under sub section (ii) of section 20(D) of
the said act shall be final.

The land plans and other details of the land covered under this notification are available and can be inspected
by the interested personat the aforesaid office of the Competent Authority(CALA).

SCHEDULE
Description of Lands in Acquisition: Construction of Road Over Bridge In lieu of Level Crossing No. 422 to an
extent of Ac. 7.588 at Km.619/20-22 between Medapadu station yard in G.Medapadu Village of Samalkot Mandal
in Kakinada District

SLNo. | LP Sy. No Land Nature Area Pattadar Nature of
No Classifi Of Land Under Name Enjoyment
cation Land
Acquisition
1| 3887 | 1541 GW | Zeoyath | 0365 | NalamatiRORthI b e
Janiki ramayya
Nalamati
2 3886 | 154-1 G.W Zeroyath 0.552 Damodharabbaiyi/ | Agriculture
lathsanna
Nalamati Ammanna/ .
3 3888 | 154-1,155-4 G.W Zeroyath 0.40 Agriculture
Lathsanna
Nalamati
4 3889 | 154-1 G.W Zeroyath 0.293 Janikiramayya/ Agriculture
Lathsanna
Pila Venkata
5 1455 | 155-5 G.W Zeroyath 0.015 Satyanarayana/ Agriculture
Gangaraju
6 | 1465 }gg;}ggé G.W Zeroyath 0.459 Pﬁ?;ﬁii}/ Agriculture
7| 1524 | 1533 G.W Zeroyath 0.109 Nalamati Arunal | o jqure
Ammanna
0.191 Karri Ramakrishna/
8 1516 | 153-1 G.W Zeroyath ' Ramanaidu Agriculture
0.179 Karri Sithamma/ .
9 1509 | 153-1 G.W Zeroyath Ramanaidu Agriculture
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0.08 Pila Venkata
10 1497 | 152-1 G.W Zeroyath ' Satyanarayana/ Agriculture
Gangaraju
0.172 Komakula
11 1523 | 152-1 G.W Zeroyath ’ Ramachandra Agriculture
Rao/Subbarao
12 | 1537 1521 G.W Zeroyath 0.003 |Pila Narasayyamma/| -\ i jere
Suryarao
13 1518 | 151 G.P Government 0.1 Murugu Kaluva Murugu
Kaluva
0.009
14 1394 | 158-1 G.P Government Kaluva Kaluva
0.037 Pila Venkataratnam/ .
15 1490 | 159-3B-1 G.W Zeroyath Abadham Agriculture
159-3A, 0.318 Karri Sithamma/ .
16 1492 159-3B.2 G.W Zeroyath Ramanaidu Agriculture
17 | 1438 | 1592 GW | Zeroyatn | 0093 | KamiRamakrishnal) oo
Ramanaidu
18 1431 | 149-1 G.P Government 0.3 Kalibata Kalibata
0.005 .
19 1489 | 149-2 G.P Government Gayallu Agriculture
0.006 Gutala
20 1488 | 150-1A G.W Zeroyath ’ Suryanarayana/ Agriculture
Ramulu
21 1410 | 148 G.P Government 0.333 Railway land R?::éay
0.056 . .
22 1403 | 145-3B G.P Government Railway land Railwayland
0.267 Yundru Venkata
23 1399 | 145-3A G.W Zeroyath ’ Jaganadham/ Agriculture
Chinaveraju
Nageshwara
24 | 1396 | 1662 GW | Zeroyath | 02%° Padamati/ 1 o culture
Satyanarayana
Murthy
25 | 1402 | 144-4D GW | Zeroyatn | 0019 | MisamSatyavathif) e
Venkataramana
26 | 1368 | 144-4A G.W Zeroyath 0391 Talla Somaraju/ | iy jgure
Musalayya
144-2, Padamata
144-3, 0.005 Suryanarayanamma/ .
27 1360 144-4F, G.W Zeroyath Satyanarayana Agriculture
144-4G Murthy
021 Karukonda
28 1342 | 144-4E G.W Zeroyath ' Mangayamma Agriculture
/Satyanarayana
Padala
29 1274 144-2, G.W Zeroyath 0.272 Venkataramana Agriculture
144-4B .
/Paradesi
143-8, 0.233 Pila Mangayamma/ .
30 1315 1439 G.W Zeroyath Veraraghavulu Agriculture
0.266 Madasu
31 1286 | 144-1A G.W Zeroyath ’ Krishnamurthy/ Agriculture
Peda Nookayya
32 1243 167-1 G.W Zeroyath 0.57 Chakali Manyam | Agriculture
167-1, 0.027
33 1189 | 167-2, G.D Zeroyath ’ House sites House sites
168-2
34 1179 | 168-1 G.P Government 0.093 Kalibata Kalibata
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35| 1186 | 169-6 GW | Zeroyatn | 0132 | YallaPadmavathii) g
Satyanarayana
169-1,169-14
’ ’ Yalla
36 1087 169-2,169-3, G.W Zeroyath 0.333 Suryaprakashrao/ Agriculture
169-4,169-5, Sathevva
169-7,169-8 vy
0.016 Chundru
37 1034 170-1 G.W Zeroyath ’ Ramakrishna/ Agriculture
Sathiraju
38 1042 | 172-2 G.W Zeroyath 0.08 Jana Apparao/ Agriculture
Venkatarao
Veravalli Satya
39 951 171 G.W Zeroyath 0.196 Raghuprasad/ Agriculture
Ramachandra
achari
40 |1025| 17222172 G.W Zeroyath 0.017 Jana Apparao/ |\ o Lo e
Venkatarao
172-2C, 0.005 Jana Rajeshwari/ .
41 1009 172-2D G.W Zeroyath Apparao Agriculture
Veravalli Lakshmi
0.011 Bhaskaramma/
42 935 171 G.W Zeroyath ’ Ramachandra Agriculture
Achari
Pedamati
43 | 1379 | 1662 GW | Zetoyah | 0073 | Subramaneswaril ) iure
Satyanarayana
Murthy
44 887 134-1 G.P Government 0.022 Bandidari Bandidari
Total 7.588

[F. No. RSP/Gazette/20A/LC.No0.422/BZA-VSKP/BZA]
MANOJ KUMAR, CE/C/RSP
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